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MR. CHAIRMAN: Thank you. The Minister may take note of the same.

SHRI ANAND SHARMA (Himachal Pradesh): Sir, Formalin is normally used in

the preservation of dead bodies. ... (Interruptions)...

MR. CHATRMAN: That is why [ am asking him to take note of it. He can't answer.
...(Interruptions)... Mr. Bhupender Yadav, do you wish to associate yoursel{ with 1t?

SHRI BHUPENDER YADAYV (Rajasthan): Sir, I wish to associate myself with the

matter raised. ... {(Tnterruptions)... I also wish to say something. ... (Interruptions)...
SHRI ANAND SHARMA: Sir, the Minister must answer. ... (Inferruptions)...

MR. CHATRMAN: But he must be ready to give the answer. Just now [ allowed the
Member to raise it and | have asked the Minister to take note of it. He would take note of it
and then, 1f he 1s ready, he would give the reply normally. Otherwise, he has to collect the

information and give it. Moreover, it is not mandatory in this Hour. ... (fnterruptions)...
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Need for welfare and holistic development of nomadic tribes in the country
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SHRIMATI ROOPA GANGULY (Nominated): Sir, I too associate myself with the
matter raised by the hon. Member.

SHRI MANISH GUPTA (West Bengal): Sir, [ too associate myself with the matter
raised by the hon. Member.

SHRI SUKHENDU SEKHAR RAY (West Bengal): Sir, I too associate myself with
the matter raised by the hon. Member.

DR. VIKAS MAHATME (Maharashtra): Sir, 1 too associate myself with the matter
raised by the hon. Member.
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KUMARI SELJA (Haryana): Sir, I asked in the moming that. ..

MR. CHATRMAN: You must be knowing the subject.
KUMARI SELJA: Yes, Sir.

Floods in agricultural areas of Haryana
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